HIGH COURT OF JAMMU AND KASHMIR
(Office of the Registrar Genera] at Srinagar)
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Subject: Establishment of Monitoring Cell of identified Mega
Projects.

ORDER

By order.
A\
(Sanja th: 4)
Registrar’Gene al

No: 31 Cc\lf?#/\ Dated: @S/J?/")o/ﬁ
Copy of the above orwarded to: C 77

Principal Secretary to Hon’bje the Chief Justice, High Coyrt of J&K,
Secretary to Hon’bje Mr. Justice Alok Aradhe,

- Secretary to Hon’ble Mr. Justice Alj Mohammad Magrey,

Secretary to Hon’bje Mr. Justice Dhiraj Singh Thakur,

Secretary to Hon’ble Mr. Justice Tashj Rabstan,
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- Principal District & Sessions Judge .
8. Chief Judicety Magistrate
/dm.f.] - for information,
27 CPC e-Courts with the request to upload the order op the websit

Registr ’t}é?cﬂ\d



